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SANTOSH KUMVAR ... APPELLANT
VERSUS

STATE OF A.P. AND ORS. . .. RESPONDENTS
(Wth with office report)

Date : 23/04/2003 This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Appellant (s) M. L. Nageshwara Rao, Sr.Adv.

M. J.R Manohar Rao, Adv.
M. G Ranmekrishna Prasad, Adv.
for M. S U K Sagar, Adv.
For Respondent (s) M N. Rao, Sr.Adv.
A. D.N. Rao, Adv.
A. P. Jyothish, Adv.
Amar Jyot hi Sharma, Adv.
State G Prabhakar, Adv.
T. Anani ka, Adv.

55 S55%

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. L. Nageshwara Rao, |earned Senior Counsel for
the appellant commenced his argunents at 12.20 p.m and
addressed the Court till 3.00 p.m Thereafter, M. MN.

Rao, |earned Senior Counsel for the respondents argued
t he matter till 3.45 p.m After that, M. L.
Nageshwara Rao nmade his subnmissions in reply till 4.00
p. m

Argunments concl uded.
Judgnent reserved.
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